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Now, Secretary-General, 12.09 hrs.
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(i) “In accordance with the pro-

fo— '@W visions of rule 111 of the Rules of

<t k- s S L Procedure and Conduct of Business
WY HGAT qTea T SART Hifag 61T in the Rajya Sabha, I am directed
to enclose a copy of.the Indian Tele.

g wfowrd &1 wn sifag o graph (Amendment) Bill 1074,
which has been passed by the Rajya

mm ;X ArEE WS Sabha at its sitting held on the 22nd

July, 1974”,
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visions of rule 111 of the Rules of
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: in the Rajya Sabha, I am directed to
AT I TEA § enclose a copy of the Rampur Raza
Library Bill, 1974, which has been
wouw W - X0 avea faadt @ passed by the Rajya Sabha at its
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w kol SECRETARY-GENERAL: Sir I lay
on the Table of the House the follow.
SHRI S. M. BANERJEE: I think the ing Bills, as passed by Rajya Sabha:
Minister was going to say something.

(1) The  Indian Telegraph
THE MINISTER OF PARLIAMEN- (Amendment) Bill, 1874,

TARY AFFAIRS (SHRp K. ul::c:nmg; '
RAMAIAH): There is no @
po.tponm) mythfng because they (2) The Rampur Raza Library
particular Minister is insoived. 1 deny Bill, 1874
thet insinuation. Normally we do try
our hest to fulfill the assurance given



